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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
TIS HAZARI COURT: DELHI

lpHlu'n

No. 1-Lr LL(
£tjl2
-' /JOTP/Gaz./2023 Dated, Delhi the ] 6 JAN 2023

As directed copy of letter bearing no. DJA/Trg./EX-04/spl, MMs-Batch (2023)1644/2023/192
dated 13.01.2023 received from the Delhi ludicial Academy, Dwarka, New Delhi, forwarded for
inFormation and necessary action to :-

1.The C:MM, Central District, Tis Hazari Court, Delhi.
2.The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.

L3.,4fe Website Committee, q)g+T§’h/Hindi, Tis Hazari Court, Delhi.
4.The LAYERS for uploading the same.

(K,}£Tih\p
District Judge (Commercial Court)-07

Officer In-charge Judicial Branch, Central
for Principal District & Sessions Judge(HQs)

Tis Hazari Court, Delhi.



Annexure ' A’

Practical Training of the newly appointed Special Metropolitan Magistrates /
Special Municipal Magistrates (Littering)

on 16tl1 Janualv, 2023
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1 IMr. Munshi Ram Bihaua

Name of CIVllVI
O

Of Trainee I of Mentor
Officer I Officer

Rohini 1 9971783396 1 8527291390Ms. Shama Gupta

Mr. Kapi1 Kumar

Mr. Rohit Gulia

Ms. Archana Benin’al

CMA North

2 IMr. Padam Singh

3 IMF. Satya PaI Gupta

+ }Mr. Sudershan Kumar

CMM I West 1 THC 1 9818153999 18527291392

: : 7 9 6 5 o o 8 1 o 3 9

CMM ISouth-Westl Dwarka 1 9990420092 1 8527291388

5 IMr. Punlshotam Dass Si\val Ms. Archana Beniwal CMM lsoudl-westl DwaTka' 1 7838979911 1 8527291388

9868246905 1 9650081029

::Hi1=; 2 7 2 9 1 3 8 9

9871890458 \ 8826782299

6 IMr. Ranlvir Singh I Mr. KapH Kumar

7 IMr. Mithilesh Chandra Pandey I Ms. Snigdha Samaria

8 IM,. R,„„,h Ch,nd Bh,ti I M„ Jit,ndr, Pratap Singh

Mr. Shirish Aggarwal

Ms. Preeti Pare\va

CMM West an
CMM New Delhi PHC

Ch/M KKD

North-East \ KKD

East

9 IMr. Rdinder Kumar Gupta

10 IM,. H,rjeet Kaur

11 IMr. Lalit Kumar Sharma

12 IMr. Shailesh Lakhtakia

13 ltMr. Jai Dev Kulesh

CbM

CMb4 Shahdara KKD 9717073434 1 8527291398

Mr. Puneet Pahiva

Mr. Siddhartha Malik

Mr. Siddhartha Malik

CMh4 South Saket 1 9810743277 1 8527291410

CMM

CMM

CMb4

Central

Central

THC 1 9582098207 1 8527291394

THC 1 9818408778 18527291394

New Delhi 1 PHC
14 IM,. K„,„m Lata Singh

15 IMr. Vikram Singh

16 IMr. Chandan Singh Man’ri

17 IMr. Shri Prakash Rai

Ms. Snigdha Samaria

Mr. Jitendra Pratap Singh

9654659772 1 8527291391

m?it;===
9868013903 1 9650081029

ChaM East KKD

Ms. Snigdha Samaria

Mr. Shirish Aggarwal

chaRd New Delhi PHC

CWA North-East I KKD 9869003322 1 8826782299


